FORM LD-26
APPEAL TO THE APPELLATE BOARD UNDER SUB-SECTION (3) OF SECTION 42
[Section 42(3) Rule 74]

Name and address of the appellant

Name and address of the respondent

Particulars of order and decision against which the appeal is preferred

Grounds of appeal

Signature of the appellant
Verification

I, the above named appellant, do hereby verify that the contents of the grounds
are true to my personal knowledge and belief. And the contents of the

grounds are based on the legal advice
tendered to me. Nothing is concealed herein. Verified on day of 20—. '

Signature of the appellant
To

The Layout-Design Appellate Board



